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M/s. Sureel Enterprise P. Ltd.                             ….Appellant 
Plot No. 513-b, N.h. Road,Chhatral,   

Tal: Kalol, Gandhinagar-Gujarat. 

VERSUS 

C.C.E.- Ahmedabad-iii                  ….Respondent 
Custom House 2nd Floor, 

Opp. Old Gujarat High Court, Navrangpura, 

Ahmedabad,Gujarat-380009 

  
APPEARANCE: 
Sh. Shailesh Trivedi (Advocate) with Sh. P.Dave (Advocate) for the Appellant 

Sh. L. Patra Authorized Representative for the Respondent  

  
CORAM:   HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  
                HON'BLE MEMBER (TECHNICAL), MR. RAJU 

  

 
DATE OF HEARING : 03.07.2019 

DATE OF DECISION:  18.10.2019 
 

  

 The appeal is disposed of. For order, see order of date in Service Tax 
Appeal No. 327 of 2011.  
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